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CA."'rIl"iG be pleucd 10 Ote : 

(al wh~ther GOY1!rnment are aware that the 
. All India R.adio ean playa significant role in 
'imparting euential knowledg<' oI'the country'. 
Gqraphy to tD: commnn peoplc by introduc-
iDS special progra ... mC'l in al\ StatiOllS.nd that 
t'bc country heing too vast for easy undentand-
'1Dg the p:oplc in C\U')' part are in need of 
bask knowlrdg .. alout oth.,.. parts ; .nd 

(bl if!lO, the .1cp1 Go,..,mm:nt propooc to 
take in this behalf and the rr.ain fcattm'l thcre-
ci? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINl 
SATPATIiY): (a> Yes, Sir. This is true not 
(lilly ofkuowlcdge of ge<IR1"aphy· but that of other 
aapect. of life and culture in diff.'l"Cllt PJ.:t. of 
the Country. 

" (b) ·programm •• 0" c""ntry', ~phy are 
included in school broadcasts and children', 
programDlC5. Besides, monthly magazine pro-
wiammes "'titled "Bbarat Bharati" depictinlf 
'life, Ii..,...ture and (",,!tu", 0:' th .. people in the 
various nogionl of the Country are regularly 
~cast by the various Stations of the All 
Ililiia Radio. This ",.atler of diuemniation of 
"bowlcdlfe of diffcrent pari. 01' the country will 
CODlinue to receive earnest COIl.id.,..ation both 
of the All India Radio and of GoY1!mm:nt. 

Conwpdoa .... Crladaal 'Activity P ..... IJ-
.... ill E ..... M.rket, D.llal 

5502. DR. RANEN SE:'II': Will the Mini.-
ter of HOME AFFAIRS he pleallf'Cl to state: 

(a) whether the attention of Governm:nt 
bas been drawn to the pre .. report appearbg in 
tbe 'Times orIndia' on the 13th June, 1971 
MlCribing Kqmla Market in Delhi as a den of 
corruption and criminal a~tivity ; and 

(b) if so, what Iteps Governm'nt have taken 
in th .. matter? 

THE MINISTER 0 .. STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT) : (a> and ib). Governm:nt have 
Ken the presl report appearing in the. 'Times of 
India', dated 13thJune, 1971. Accordillg to the 
report of the Deihl P,)lice. lite complaint about 

wideopread bootIeaiDIo we of aucoLict. Plllb-
ling aud trading in foreip cxchagge and .tolm 
Rood. is nnt C'OITCCt. Fony-eight 'challt-ns were 
made- in this area in the year 1970-71 for traBic 
offences and for causing obstruction to the flow 
citraflic. 

5503. SHRI R. R. SINGH DEO: 
SliRI H. K. L. BHAGAT: 

Will the Minister of HOME AFF,UllS be 
ple~ to .tate : 

(al whether the attention of Government has 
been invited tn a report in tbe 'Times of India· 
of JUDe 20, 1971 regarding kidnapping of a boy 
from Pahar Ganj. D~lhi by certain anti-social 
.. Iemonts and the failure ofth. palice to provide 
necessary assistance in traaug the boy ; and 

(b) if so, the reaction cAGavernm,nt in this 
regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
C. PANT' (al and (b). Government have ICen 

th .. report.The Dt-Ihi Police had regilterod • cue 
und,. S 'c. 353 IPC on 4·7-1933 o~ th, rep~rt 

ofShri Ramjilal. Th'.m;tsing boy could neitber 
be traced nor was any r'Vidence of kidnapping 
available. Th: case Wol. filed as untraced on 
18-4-1969. 

00 5.1-1971, th! c~.n .. la;.unt 8:,,'; R&!Jljila I 
informed the Police that bis son had been found 
at Lalro M~ndi P ... iala. Ti" ca.c bat bC'Cn 
r~opened and is b,ing investigated. 

Pft .. ll ..... ' ... ·a p .. ltteat ••• 1 •• , 4h ...... 
SeII .... 1e ftl.ae of Import PoUq Book 

55M. SHRI SHY AMNANDAN MISHRA : 
Will the Minister of FOREIGN TRADE be 
pleased to state: 

(a) whether Pre.. Reporters ba:! protested 
againlt the ahead-of-Schedule rel_ of the 
RrdBook detail:ng the Imp~rt Policy and ita 
leakage to selected corre.ponden~; and 

(b) whether the Reporters also took stron, 
objection to bi. broadcaat before the Red Book 
was relea.sed ? 




